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ANNEXURE R-7/4

GOVERNMENT OF TELANGANA
ABSTRACT

EFS&T Deptt., - Constitution of Air Quality Monitoring Committee
(AQMC) for preparation and implementation of Action Plan for attaining
Ambient Air Quality(AAQ) for lowering of Air Pollution places of Hyderabad,
Patancheru and Nalgonda, as per the orders of the NGT, dated:8.10.2018
in O.A.No.681 of 2018 - Orders - Issued .

ENVIRONMENT, FORESTS, SCIENCE & TECHNOLOGY (FOR.II1) DEPARTMENT

G.O.Rt.No. 182 Dated: 20-11-2018
Read the following:-

1) Orders of Hon’ble NGT, Dated.8.10.18 in 0.A.No.681 of
2018,

2) Letter from the Regional Director, CPCB, Regional Directorate,
Bengaluru, Tech/163/non-attainment/RDS/2018-19/1289,
Dt.12.10.2018.

3) From the M.S., TSPCB, Hyd., Lr.No0.93 /TSPCB /LAB/EPCA
/2018-2494, dated: 9.11.2018. ’

* KK K K

ORDER:

The Member Secretary, Telangana State Pollution Control Board,
Hyderabad in his letter 3™ read above, with reference to the orders of
Hon’ble NGT 1 read above and also as per the correspondence of CPCB 2™
read above has reported that the following directions are issued by the
Hon’ble NGT in respect of Air Quality:

i) all the states and union territories with nonattainment cities must
prepare appropriate action plans within two months aimed at bringing

the standards of air quality within the prescribed norms within 6

months from date of finalisation of the action plans;

i) the action plan may be prepared by 6 member committee comprising
of Directors of Environment, Transport, Industries, Urban
Development Agriculture and Member Secretary, State Pollution
Control Board or committee of the concerned state/Union Territory.
The committee may be called Air Quality Monitoring Committee
(AQMC). The AQMC will function under the overall supervision and
coordination  of Principal Secretary, Environment of the concerned
State/Union Territory. This may be further supervised by the Chief
Secretaries concerned or their counterparts in Union Territories by
ensuring inter-sectoral coordination;

jii) the action plans may take into account the GRAP, the CAP and the
Action Plan prepared by CPCB as well as all other relevant factors.
The action plans may be forwarded to the CPCB by 31.12.2018. The
same may be placed before the committee as directed in Direction
number vi. The Action Plan will include components like identification
of source and its apportionment considering sectors like vehicular
pollution, industrial pollution shall also consider measures for
strengthening of ambient air quality monitoring and steps for public
awareness including issuing of advisory to public for prevention and
control of air pollution and involvement of schools colleges and other
academic Institutions and awareness programs;

iv) the Action Plan will indicate steps to be taken to check different
sources of pollution having speedy, definite and specific timelines for
execution;

(P.T.0)
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v) the Action plan should be consistent with the carrying capacity assessment
of the non-attainment cities in terms of vehicular pollution, Industrial
emissions and population density, extent of construction and construction
activities etc., The carrying capacity assessment shall also lay emphasis
on agricultural and indoor pollution in rural areas. Depending upon
assessed carrying capacity and source apportionment, the authorities may
consider the need for regulating number of vehicles and their parking and
plying, population density, extent of construction and construction
activities etc., Guidelines may accordingly be framed to regulate vehicles
and industries in non-attainment cities in terms of carrying capacity
assessment and source apportionment;

vi) the committee shall examine the action plans and on the
recommendation of the committee the Chairman, CPCB shall approve the
same by 31-01-2019;

vii) the Chief Secretaries of the State and 'Administrators/Advisors to
Administrators of the union territories will be personally accountable for
failure to formulate action plans, as directed;

viii) the CPCBs, SPCBs and State Pollution Control Committees shall develop a
public grievance redressal portal for redressal of public complaints on air
pollution along with a supervisory mechanism for its disposal in a time
bound manner. Any visible air poliution can be reported at such portai by
email/SMS;

ix) the CPCB and all the State Pollution Control Boards and Pollution Control
Committees shall collectively workout and design a robust Nationwide
ambient air quality monitoring programme in a revised format by
strengthening the existing monitoring network with respect to coverage
of more cities/towns. The scope of monitoring should be expanded to
include all 12 notified parameters as per Notification No. B-29016/20/90
/PCI-L dated 18th November 2009 of CPCB. The Continuous Ambient Air
Quality Monitoring stations should be preferred in comparison to manual
monitoring stations. The CPCB and States shall file a composite Action
Plan with timelines for its execution which shall not be more than 3
months. It is expected that all such AAQMS shall be connected to central
server of CPCB for reporting analysis of results in a form of Air Quality
Bulletin for general public at regular intervals at least on weekly basis
and ambient air quality on continuous basis on e-portal. MOEF&CC will
provide the requisite funds for the purpose. MoEF&CC in consultation
with Ministry of Housing and Urban Affairs, MoRTH, Ministry of Petroleum
and Natural Gas, Ministry of Agriculture Cooperation and Farmers
Welfare or any other Ministry to lay down such guidelines as may be
considered necessary for improvement of air quality in the country.

2. The Member Secretary, Telangana State Pollution Control Board
(TSPCB) has also informed that Central Pollution Control Board (CPCB)
prepared a list of non-attainment cities/towns based on the Ambient Air
Quality (AAQ) data for the years 2011-2015. According to which Telangana
state is having three non-attainment cities/towns viz., Hyderabad, Nalgonda
and Patancheruvu. An action plan for lowering the air pollution in Hyderabad
is under implementation. In Telangana state 3 non attainment cities / town
are listed by CPCB as per the AAQ data from the year 2011 to 2015.

3. The Member Secretary, Telangana State Poliution Control Baord
(TSPCB) has therefore requested for constitution of the Air Quality Monitoring
Committee (AQMC) at the earliest for reviewing and fine tuning of the
existing action plan for Hyderabad and Patancheruvu with the latest
developments has to be taken up along with the preparation of action plan
for Nalgonda City, to enable the state to comply with the directions of the
Hon’ble NGT in their orders 1% read above.
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4. Accordingly, Government, hereby constitute the Air Quality Monitoring
Committee (AQMC) with the following members for reviewing and fine
tuning of the existing action plan for Air Quality for Hyderabad, Patancheru
with latest developments and preparation of action plan for Nalgonda city:

1. Director General, Environment, Protection

Training Research Institute, Hyderabad. - Member
2. Commissioner / Director of Transport, ~

Hyderabad. -Member
3. Commissioner/Director of Industries, Hyd. ~Member

4. Commissioner/Director of Municipal
Administration and Urban Development,

Hyderabad. » ~ -Member
5. Commissioner/Director, of Agriculture,
Hyderabad. -Member
6. Member Secretary, Telangana State
Pollution Control Board, Hyderabad. ~Member Convener

(BY ORDER AND IN THE NAME OF THE GOVERNOR OF TELANGANA)

AJAY MISRA
SPECIAL CHIEF SECRETARY TO GOVERNMENT (FAC)

To

The Member Secretary, Telangana State Poliution Control Board, Hyderabad.

The Director General, Environment Protection Training and Research
Institute, Hyderabad.

The Commissioner / Director of Transport, Hyderabad.

The Commissioner/Director of Industries, Hyderabad.

The Commissioner/Director of Urban Development, Hyderabad.

The Commissioner/Director, of Agriculture, Hyderabad.

Copy to:

P.S. to C.S,,

P.S., to Spl. C.S., EFS&T Deptt.,

The TR&B Deptt., Telangana State, Secretariat, Hyderabad.

The Industries & Commerce Department Telangana State, Secretariat,
Hyderabad.

The Municipal Administration &Urban Development Department ,
Telangana State, Secretariat, Hyderabad.

The Agriculture & Cooperation Deptt., Telangana State, Secretariat,

Hyderabad.

The Central Pollution Control Board, Regional Directorate of (South)
“Nisarga Bhawan”, 1% Floor, Thimmaiah Road, 7" ‘D’ Cross,
Shivanagar, Bengaluru- 560079.

SF/SC

//FORWARDED :: BY ORDER//

SECTION OFFICER
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GOVERNMENT OF TELANGANA
ABSTRACT

EFS&T Department - Constitution of District Level Air Quality Monitoring
Committee for implementation of the Action Plan in HMDA Area and Nalgonda
District - Reg.

ENVIRONMENT, FORESTS, SCIENCE & TECHNOLOGY (FOR.III) DEPARTMENT

G.0.Rt.N0.33 Dated:14-3-2019.
Read the following:z-

1. Orders of the Hon'ble NGT, dated: 8.10.2018 in 0.A.No.681
of 2018,

2. From the M.S., TSPCB, Hyd., Lr.No.93/ TSPCB/LAB /EPCA /2018-
2494, dated: 9.11.2018.

3. G.O.Rt.N0.182, EFS&T (For.III) Deptt., dated: 20.11.2018.

4. Minutes of the 2™ AQMC Meeting held on 23" January, 2019.

5. From the M.S., TSPCB, Hyd., letter No.93/ TSPCB /LAB
/EPCA/2018-3139, dated: 04.02.2019.

Aok ok ok
ORDER:

As per the orders of the Hon'ble NGT 1% read above, The Member
Secretary, Telangana State Pollution Control Board (TSPCB) has also
informed that Central Pollution Control Board (CPCB) prepared a list of non-
attainment cities/towns based on the Ambient Air Quality (AAQ) data for the
years 2011-2015. According to which Telangana state is having three non-
attainment cities/towns viz., Hyderabad, Nalgonda and Patancheruvu. An
action plan for lowering the ajr poliution in Hyderabad is under
implementation. In Telangana state 3 non attainment cities / town are listed
by CPCB as per the AAQ data from the year 2011 to 2015. The Member
Secretary, Telangana State Pollution Control Baord (TSPCB) has therefore,
requested the Government for constitution of the Air Quality Monitoring
Committee (AQMC) at the earliest for reviewing and fine tuning of the
existing action plan for Hyderabad and Patancheruvu with the latest
developments has to be taken up along with the preparation of action plan
for Nalgonda City, to enable the state to comply with the directions of the
Hon’ble NGT in their orders 1% read above.

2. Accordingly, Government have constituted the Air Quality
Monitoring Committee with six members vide G.O. 3™ read above.

3. The Member Secretary, Telangana State Pollution Control Board in his
letter 5" read above as per the minutes of the 2" AQMC meeting held on
23.1.2019 has requested the Government to constitute the District Level
Monitoring committee in the GHMC area headed by the District
Magistrates and with senior officers from the Department concerned to in
put the progress and to ensure smooth implementation of the play for Air
Quality Management.

P.T.O
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Monitoring Committee for Air Quality Mana
for the Districts Hyderabad, Medchal, Rangarddy, Sangareddy, Medak,
Yadadri and Siddipet Districts and Nalg
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Accordingly, Government herewith constitute the District

gement the following members

onda District with the following

Members:

1. |The District Collector, Magistrate of the Chairman
District Concerned.

2. | Nominee of the Regional RTA of the Member
District Concerned.

3 Nominee of the officer of the traffic Member
police Department of the district
concerned.

4. | Nominee of the civil supplies department Member
of the district concerned .

5. | Nominee from the Industries Department Member
of the district concerned.

6. Nominees of the GHMC to the District Member
concerned falling within jurisdiction of the
GHMC .

7. | Nominees of the HMDA to the District Member
concerned falling within jurisdiction of the
HMDA.

8. | Nominees of the CDMA to the District Member
concerned falling within jurisdiction of the
CDMA .

9. | Representative from the Legal Metrology Member
of the Concerned District

10 | Representative from state level oil co- Member
coordinator.

11 | Representative from Bhagyanagar Gas Member
Limited.

12 | The Regional Officer, TSPCB of the District Member Convenor

Concerned.
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5. The above District Level Monitoring Committee shall ensure the
implementation of the Action Plan and Air Quality at District Level.

(BY ORDER AND IN THE NAME OF THE GOVERNOR OF TELANGANA)

AJAY MISRA
SPECIAL CHIEF SECRETARY TO GOVERNMENT (FAC)

To
The Member Secretary, Telangana State Pollution Control Board,
Hyderabad.
The District Collector, Magistrate of the District
Concerned. —\
The Regional RTA of the District Concerned.

The Commissioner, Transport, Hyderabad.

The Director General of Police and Superintendent of Polices
of the District Concerned (Traffic Police),
The Commissioner, & E.Q. Secretary, Consumer Affairs, Food
& Civil Supplies Department, Govt. of Telangana.
The Commissioner, Greater Hyderabad Municipal Corporation
(GHMC), Hyderabad.

The Metropolitan Commissioner, Hyderabad Metropolitan through
Development Authority (HMDA), Hyderabad. .S., TSPCB,
The Commissioner & Director, Municipal Administration Hyderabad

(CDMA), 640, AC Gudards, Masab Tank, Opp. RTI
Building, Hyderabad.
The Addl. DGP & Controller, Legal Metrology, 209,
P.W.D.Buildings, Gandhinagar, Hyderabad.
The State Level Co-ordinator for Qil Industry Telangana
State, C/o HPCL, 4™ Floor, Sebastian Street-5, sarojinidevi
Road, PB No.5, Secunderabad-500003. Faﬂ/

The Managing Director, M/s. Bhagyanagar Gas Ltd., Paris
Bhavan, APIDC Building, Basheerbagh, Hyderabad.

// FORWARDED :: BY ORDER //

-True Copy-
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ANNEXURER-7/5

GOVERNMENT OF TELANGANA
ABSTRACT

EFS&T Department - Constitution of Steering Committee for effective
implementation of Air Quality in certain cities of Telangana State — Orders-
Issued.

ENVIRONMENT, FORESTS, SCIENCE & TECHNOLOGY (FOR.I111) DEPARTMENT
G.O.Rt.No. 84 Dated: 07-06-2019

Read the following:-

1) G.O.Rt.N0.182, EFS&T (For.lIl) Deptt., dated:20.11.2018.

2) G.0O.Rt.N0.143, EFS&T (For.l111) Deptt., dated:14.3.2019.

3) From the M.S., TSPCB, Hyd., Lr.N0.93 /TSPCB /LAB/EPCA
/2019-339, dated: 14.5.2019.

*Hxkkx*k

ORDER:

In the G.0.1* read above, the Air Quality Monitoring Committee
(AQMC) for preparation and implementation of Action Plan for attaining
Ambient Air Quality(AAQ) for lowering of Air Pollution places of Hyderabad,
Patancheru and Nalgonda. In the G.0.2" read above, the District Level
Monitoring Committee was also constituted for implementation of the Action
Plan in HMDA Area and Nalgonda District.

2. The Member Secretary, Telangana State Pollution Control Board,
Hyderabad in his letter 3™ read above, with reference to the discussions
held between the Chairman, Telangana State Pollution Control Board
(TSPCB) and the Chairman, Central Pollution Control Board (CPCB), the
Member Secretary, TSPCB has requested for the following actions:

i) A steering committee headed by the Chief Secretary has to
be constituted

ii) The overall in-charge for implementation of the action plan
in city has to be designated.

iii) To nominate a suitable officer as the nodal officer for this
programme at the state level who would co-ordinate with
MoEF&CC and CPCB on the one hand and the city level
committee on the other.

3. Government after careful consideration of request of the Member
Secretary, Telangana State Pollution Control Board hereby constitute the
Steering Committee with the following members:

1) Chief Secretary to Govt. - Chairman
2) Spl.C.S./ Pr.Secy/Secy., EFS&T Deptt., - Member
3) SPI.C.S.,/Pr.Secy/Secy., MA&UD Deptt., -Member
4) SPI.C.S.,/Pr.Secy/Secy., TR&B Deptt., -Member
5) SPI.C.S.,/Pr.Secy/Secy., 1&C Deptt., -Member
6 Municipal Commissioner - GHMC
7) The Member Secretary,
TSPCB., Hyderabad. - Member Convener

(P.T.O)
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4. The Commissioner of Greater Hyderabad Municipal Corporation is
herewith nominated as head for overall implementation of the Action Plan in
the city at GHMC area.

5. The Member Secretary, Telangana State Pollution Control Board is
nominated as nodal officer at the state level to co-ordinate with the Ministry
of Environment Forest & Climate Change (MoEF&CC) and Central Polluition
Control Board.

(BY ORDER AND IN THE NAME OF THE GOVERNOR OF TELANGANA)

AJAY MISRA
SPECIAL CHIEF SECRETARY TO GOVERNMENT (FAC)

To

The Member Secretary, Telangana State Pollution Control Board, Hyderabad.

The Director General, Environment Protection Training and Research
Institute, Hyderabad.

The Commissioner / Director of Transport, Hyderabad.

The Commissioner/Director of Industries, Hyderabad.

The Commissioner/Director of Urban Development, Hyderabad.

The Commissioner/Director, of Agriculture, Hyderabad.

Copy to:

The Transport, Roads & Buildings Department Telangana State, Secretariat,

Hyderabad.

The Industries & Commerce Department Telangana State, Secretariat,
Hyderabad.

The Municipal Administration &Urban Development Department ,
Telangana State, Secretariat, Hyderabad.

The Agriculture & Cooperation Department, Telangana State, Secretariat,
Hyderabad.

The Central Pollution Control Board, Regional Directorate of (South)
“Nisarga Bhawan”, 1% Floor, Thimmaiah Road, 7" ‘D’ Cross,
Shivanagar, Bengaluru- 560079.

The P.StoC.S.,

The P.S to Spl. C.S., EFS&T Department.

Sf /Sc.

// FORWARDED :: BY ORDER //

SECTION OFFICER
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ANNEXURE R-7/6

Locations of the Ambient Alr Quality Monitoring Stations in and around Hyderabad

Details of the Monitaring Locations

-

Amblent Air Cluality Monitering

Continuous Ambient Air Quality
Monitoring Stations

Zoopark

ECIL

Macharam

Malakpet louis

lKhairthabad RTA

Komaplhy

| Kokapet

Sympony Bark

Sanath Magar

Hyderabhad Central University

Bollarum

| ICRISAT

man

Pashamylaram

i 0T Kandhi

mManual Ambient Alr Quality Monitoring
Stations

Charminar, TSRTEC bus station

building

leedimetla, Industrial Association

Jubilee Hills, Police station

FParadize, HRMWS £5B8 Pump house

Abidz, Palice station

Buddha Purnima Profject office

Chikkadapally, Lepakshi Emporium

¥BRM Park, DFO office

Langar House, Police Statign

bGBS, Bus stand

Macharam, Police station

Sainikpuri, MRO office

-True Copy-
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ANNERYREZ - 3

Mote on the Emission lnventory, Source Apportionment and Carrying Capacity Study of the
air pollution in GHMC area carried put by the T, Kanpur

1. Bark ground;

1. Gist of the Study :

Telanganz State Pollution Controf Board awarded a study, “Emission Inventary,
Sevrce Apportionment and Cavrying Capacity Study” to T, Kanpur with a cost of
Ps5.1.03 Crorgs. The study area is GHMC and with dn objective to strengthen the
existing action plan based on the scientific evidence for improving the air quality.

The study was funded by Ministry of Environment, Forest amd Clienate Change
{MoEF&CE, Gol) under the Natlonal Clean Air ProgramiMCAP).

Central Pollution Control Board (CPCB) has Tdentified 132 MNon-dttainment Cities
fMACH citles where PMui concermtations are exceeding the annual average of GO
microgra msfoubic meter continuously for five years, Telangana State has four MACs:
{1} Hyderabad (including 2.Patancheruva), 3. Nalgonda and 4. Sangareddy.

2. Emission Inventony: developed in 2/2KM. grid

o The grid wise sources of polfution are captured.
2 The pammeters inctude PM10, PM2.5, 502, MOx, 0, VOC and BaF.
a The averali £l for Hyderabad Ciby is developed for the base year 2021,

@ The major sources that cantribute for emissions

ANNEXURE Rj

Major BMLO Contritnrtors

DFazm]
A{imerafes b Demliia
ki

M= SSU01 Kgfday
Reollu 3R~

Damede, 20,
4

’

| Boritat, 2, 085

__. Craztroctinn &
Teenelifica, 2553,

.| Huel, emrraats
7| Bakerieg, 300,
i

i

“[Twirins 218,

114

EHoiel Bt & Baberfss GOt rlzea

Elrhimis
ERpnd T

LI

Majar PM2.5 eontributors
I F‘fIﬁ = TTIH kgfdn-r f// Hyghnl 1 1
TR ML B L
-1 |_x“~xh
= Beiel Restrarars
| & Bk L,
i
- ]
3 } \.H’I:'nuu-l:ﬁ.ul
%{‘_ 1M:Hm6a.
; T
Tebicle, U115, \|1|-i:_-1n'.ns,-l.i:|1,
At 1t
Motz 2T,
1
L] ezl Tyttt £ ki alpela
Efapumten f Deseen  Dfeiurii [ [HEEVE
ATzl F2ullan

h. Source Apportionment: The study involves the sampling at different locations and
analysing the constituents for matching with different sources. The cantribution far

differert sectors is as follows:
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LI — 4

&« Ventilation coefficient (VC) :During the surmmer seasan, the ventilation coefficient
was observed higher than 8000-10000 m* /s for 12:00-18:00 hours which denctes
fow poliution potential during the summer season.

d. Hotspot Areas identified: The areas with highest prokability of air pollution

e Kavadiguda, Khairatabad, Gandhi Wagar, Jawahar Nagar, Abids, Himayat Nagar,
Marayanguda, Chikkadpally, Kacheguda, Chaderghat; IDPL, Balenagar mandal; Sundar
Rao MNagar, Dayanand Nagar, Dundigal; Uskabavi, vYandana Puri, Raghvendra colany,
Bramrambila colony, Ameenpur mandal.

= The highest 24-Hr average was 163 pg/m’ (January 23, 2021), the monthly averaze
PMz 5 Levels for eritical month {Decembes) was 90 ygfm3 and the annual average was
A48 peSm>.

2. Mitigation Factors for Top 4 Source Contributors:

Road Dust:

» The silt lozd in Hyderabad varies from 1.9 to 12.5 g/m2. The silt load an each road
should be reduced to under 2 gmfm2. Regular vacuum sweeping should be done on
the road haling a silt foad abowve 2 gm/ma2.

e End to end pavement and-Greepery Caver develapment.

Vehicles ;

» Diesel vehicles with Digzsel Partieulste Filter (DPFlwill reduce 40% in emissions
including Industries vehicles for the transpartation of raw and fintshed prodoets.

e Restriction on phing and phasing out of 10 vears old commerdial digsel-driven
vehicles.

¢ Introduction of cleaner fuels {CNGS LEGE)Y for all vehicles {other than 2-W).

e Electric/Hybrid Vehicles should be.encouraged with adequate charging stations.

e ehicle scrappage infrastructure should be developed in the next 3 years with EPR
facility.

«  Strengthening of Public transport and Mohile App based ticketing is developed.

Industries and DG Sets :Ensuring emission standards in industries and shifting of polluting
industries.

s Strict action to stop waste burning, unsclentific disposal HW and should be treated
onrly in TSODF

s Areaand road in frant of the industry should be the responsibility af the industry.

s Category A Industries replare dirty fuels with clean fuels and efectricity with proper
control APdevices,

Catesory B Industries [Induciion Furnace} - Recommended Fume gas capluring hood
fotlowed by Baghouse should be used to control air pelfution,

* FEfficiant recovery system for solvents in chemical industries: The technologios
suggest 35% recovery of VOCs is feasible and same may he adoptad.
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ANNEXURE R-7/8

. . . Total amount | Expenditure | %of
City Amount received year wise . . I
received incurred utilization

Hyderabad& 2020-21: 234.0

Patancheru 2021-22: 118.0 70.89%
5022-23- 915 603.54 427.86
2023-24 160.04

Allocated fund for FY 2024-25 Rs. 112.36

Crores (102.75 cr.+ 9.61 cr. incentive)

Fund received under NCAP (Rs. in Crores):

Hyderabad 2019-20: 10.8
2020-21: Nil 10.8 9.75 90.27%
2021-22: Nil

Nalgonda 2019-20: 0.10
2020-21: 0.38
2021-22: 0.468 5.29 2.76 52.17%
2022-23: 0.76
2023-24 3.582

Allocated fund for FY 2024-25 Rs.2.01 Crores

Patancheru 2019-20: 0.10
2020-21: 0.38 0.48 0.48 100%
2021-22: Nil

Sangareddy 2019-20: Nil
2020-21: 2.0
2021-22: 0.315 3.465 2.99 86.29%
2022-23: 0.70
2023-24 0.45

Allocated fund for FY 2024-25 Rs. 1.47 Cr.
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M Gma || Tilak Singh <tilak@dbaijallaw.in>

Service in OA No. 1228 of 2024 on News Item titled "Lancet study links alarming mortality rates to
poor air quality 12 Strategies to combat country's air pollution crises" appearing in the Indian
Express dated 13.09.2024

1 message

Tilak Singh <tilak@dbaijallaw.in> 4 November 2024 at 12:50
To: secy-moef@nic.in, cb.cpcb@nic.in, membersecretarygpcb@gmail.com, ms-gpcb@gujarat.gov.in, ms@kspcb.gov.in, msdpcc@nic.in, net.wbpcb-
wb@bangla.gov.in, ms@mpcb.gov.in, mspcb-hp@nic.in, ms@uppcb.in

Cc: Dhananjay Baijal <dhananjay@dbaijallaw.in>

Dear Sir/Madam,

Please find the attached Status Report on behalf of Respondent No. 7-
Telangana Pollution Control Board, in the captioned matter, filed by Mr Dhananjay Baijal, Advocate for Respondent Telangana Pollution Control
Board.

Regards,

Tilak Singh

Registered clerk of Mr. Dhananjay Baijal, AoR
+917982588954

2/20 B Jangpura A,

Lower Gr. Floor,

New Delhi - 110014

E Report-1.pdf
11188K
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